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Title: Discussion and woting on the Demands for Grants (2000-2001) Nos. 50 to 52 under the control of the Ministry of Human Resource Development and
submission of outstanding demands to vote of the House. {Contd. - concluded)

MR. CHAIRMAN : The House will now take up discussion and voting on Demand Nos. 50 to 52 relating to the
Ministry of Human Resource Development. Hon. Members present in the House whose cut motions to the Demands
for Grants have been circulated may, if they desire to move their cut motions, send slips to the Table within 15
minutes indicating the serial numbers of the cut motions they would like to move. Those cut motions only will be
treated as moved. These three Demands — Demand Nos. 50 to 53 - will be discussed till 6 p.m.

As the hon. Members are already aware, Guillotine will be applied at 6 p.m.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Chairman, Sir, | would like to raise a very important matter
relating to this discussion. In the Business Advisory Committee, we have decided that the Ministry of Human
Resource Development will be debated for six hours. If you kindly look at Rule 290-A of the Rules of Procedure and
Conduct of Business in Lok Sabha, it says:

"The allocation of time in respect of Bills and other business as approved by the House shall take effect
as if it were an order of the House and shall be notified in the Bulletin. "

And Rule 208(2) says:

"On the last day of the allotted days at 17.00 hours or at such other hour as the Speaker may fix in
advance, the Speaker shall forthwith put every question necessary to dispose of all the outstanding
matters in connection with the demands for grants."

That means, 'guillotine’. My submission is that you have agreed for six-hour debate on HRD. After the debate for six
hours is over, the guillotine should come. Otherwise, it will be violating the basic decision of the Business Advisory
Committee. And the Members who are prepared to be accommodated in that six- hour debate, as per the time
allotted to the party, will be deprived of the opportunity. That should be honoured. That is my submission.

MR. CHAIRMAN: It has already been decided. We are running short of time.
SHRI PRIYA RANJAN DASMUNSI : No, it was not so.

Sir, if you go through the proceedings of the last meeting of the Business Advisory Committee, it is in the Rules.
The Business Advisory Committee decided for a six-hour debate on HRD and six hours for other subjects. So, it is
for six hours today. After six hours, the guillotine shall apply as the time has been chosen by the hon. Speaker. It
will be any time after 1700 hours.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): You go through the bulletin. It is clearly mentioned that the guillotine will be applicable at 6
o'clock.

MR. CHAIRMAN: The guillotine clearly says: 6 o'clock.

SHRI PRIYA RANJAN DASMUNSI : Sir, the bulletin might have mentioned six o'clock. But the Business Advisory
Committee took the decision that after a debate on the HRD for six hours, the guillotine may apply as per rules after
1700 hours. After 1700 hours, it may be six o'clock, seven o'clock, or it may be eight o'clock. | leave it to the House.
Since we are to participate in the debate on HRD for six hours, what is wrong if the guillotine is applied at seven
o'clock, eight o'clock or nine o'clock. We are not objecting to the guillotine to be applied. | am talking about the time.

MR. CHAIRMAN : It is the normal procedure that the guillotine is applied only at Six 0o"™clock.

SHRI PRIYA RANJAN DASMUNSI : Sir, | will go by the rules. The Rule Book is very clear. It says, ‘on the last day
of the allotted day at 1700 hours or at such other hour as the hon. Speaker decides in advance..."

MR. CHAIRMAN: Let the Minister of Parliamentary Affairs speak, please.

SHRI PRIYARANJAN DASMUNSI : Sir, | am not questioning the authority of anybody. | am not objecting to it. What
| am saying is, what is wrong if we apply the guillotine after the debate is over?™ What is wrong in it, | do not
understand...(Interruptions) Sir, HRD is a very important subject and we cannot just keep quiet like this and discuss
it for just two or two-and-a-half hours.



SHRI PRAMOD MAHAJAN: Sir, all subjects are important. Unimportant subjects are not discussed on the floor of
the House. Everything that is discussed here is important.

SHRI PRIYA RANJAN DASMUNSI : | agree. But why is the hon. Minister insisting then?

SHRI PRAMOD MAHAJAN: Sir, it is a convention of 50 years that when we say that it is Six 0"'clock, it is always at
Six 0™clock.

MR. CHAIRMAN: We will follow the conventions. We cannot create new conventions.

SHRI PRIYA RANJAN DASMUNSI : Then, what is the point in debating this subject? Let the hon. Minister reply,
nobody will speak.

MR. CHAIRMAN: We have to follow the earlier conventions laid by the House.
SHRI PRIYA RANJAN DASMUNSI : The BAC has given six hours for this subject.
SHRI PRAMOD MAHAJAN: The same BAC has decided this also.

MR. CHAIRMAN: We have still three-and-a-half hours.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the fourth column of the Order Paper, be granted to the President out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the
year ending the 315t day of March, 2001, in respect of the heads of demands entered in the second
column thereof, against Demand Nos. 50 to 52."

Demands for Grants-Budget (General) for 2000-2001 submitted to the vote of Lok Sabha.

Shri Ramesh Chennithala to start.

SHRI RAMESH CHENNITHALA (MAVELIKARA): Mr. Chairman Sir, education has a fundamental role to play in
personal and social development. It is one of the principal means available to foster a deeper and more harmonious
form of human development, thereby to reduce poverty, exclusion, ignorance, oppression and war.

In the new millennium, our nation should pay more attention to the new challenges. The total allocation earmarked
for the Ministry of Human Resource Development is 3.4 per cent of the GDP. Now it has to be raised to six per cent
of the total GDP. More money should be allotted to the States which are performing well in this field of HRD.

Sir, | come from the State of Kerala, which has used maximum amount allocated to the State. We have great
achievements in the field of education. Now, the State of Kerala needs more funds for computer education and
other elementary, secondary and higher education.

Unfortunately, the situation prevailing in the HRD Ministry is not at all acceptable. The BJP Government is trying to
change the entire character of our education, which we are following for the last fifty years. The secularism is the
life of Indian society. Unfortunately, this has been tampered by the present Ministry. This is against the spirit of the
Constitution. The unity, integrity and the diversity of our country is in question now. This is against the fundamental
principles, which are governing our great nation.

The hon. Minister for Human Resource Development is trying to saffronise the entire educational field. Hinduvising
the education and implementing the secret agenda of Sangha Parivar and RSS is the sole motto of the Minister of
HRD, Dr. Murli Manohar Joshi.

Sir, it upsets me to note that every research institution, every trust and every autonomous institution is threatened
by the present administration to a far extent.

Sir, a deliberate attempt has been made to destabilise the Nehru-Gandhi legacy, which is existing in our country.
Sir, they are theocratising the society by putting their own people without any worth into important academic bodies
in order to spread their own ideologies. The whole motto behind appointing people is to propagate the ideology of



BJP and RSS.

Sir, the Congress Party ruled the country for 45 years. Congress never tried to degenerate the system which was
prevailing in the country, especially in the educational field. In the last one and a half years, we have been able to
see total saffronisation of the educational field. The whole educational field today is causing great disgust.

Sir, the other day, the hon. Prime Minister said that BJP also believes in * Sarva Dharma Sambhav -- equal respect
to all religions™. This is only a mask. This is only a public posture. When they do something, definitely this idea is
always in their mind and BJP is definitely trying to promote the saffron agenda of de-secularising the educational
field. This is a very dangerous trend.

We have all respect for Dr. Murli Manohar Joshi. | had an opportunity to work with him when he was the Chairman
of the Public Accounts Committee in this very same Parliament. Sir, it is unfortunate to note that he is implementing
this agenda very rigorously in every field of the Ministry of Human Resource Development.

Sir, historians are not spared. Trusts are not spared. Autonomous institutions are facing total interference from the
hon. Minister and the Ministry of Human Resource Development. Falsification of history is a serious matter to
ponder over. Distorting the history to get a mileage to BJP is totally upsetting the right thinking people of our
society.

Sir, in order to confuse the new generation and the world, these kinds of activities are taking place in different
academic bodies in our country. | call upon all the political parties to stand up and say, 'no™ to this. This is highly
dangerous for the younger generation.

Sir, kindly see the fate of ICHR. The ICHR is the first body which has been completely degenerated by this
Government. The Chairman had always been appointed from internationally reputed scholars. My hon. colleague
should hear this. In the past, Shri Nihar Renjan Ray, Shri Lokesh Chandra, Shri lfran Habeeb were appointed as
the Chairman. They were not Congress activists. They were internationally reputed scholars. They were renowned
personalities in the field of education. They had been given a lot of distinction by the society itself. Today, you have
appointed Shri B.R. Grover as the Chairman. What is his contribution? ...(Interruptions)

DR. NITISH SENGUPTA (CONTAI): Sir, the hon. Member should not mention the name of the individuals who have
no right to answer here. ...(Interruptions)

MR. CHAIRMAN : We are discussing Demand Nos. 50 to 53. The Demands are to be passed.
...(Interruptions)

SHRI RAMESH CHENNITHALA : Sir, Shri B.R. Grover has not earned any research degree. He is not a Professor.
He never published any book. He has no publication to his credit. He has written only one article when Babri Masjid
incident occurred. He has written an article, 'Collapse of a disputed structure™. That is the only publication which
he has brought out.

He was rewarded by appointing him as the Chairman of the ICHR. His qualification is that he is an activist of
Vishwa Hindu Parishad and he is trying to falsify the history. The BJP Government is continuously trying to
saffronise research institutions and cultural organisations....(Interruptions)

SHRI KHARABELA SWAIN (BALASORE): Who was there earlier? He was the Director two times....(Interruptions)

SHRI RAMESH CHENNITHALA : It is a Hindu religious interpretation in political agenda of the Sangh
Parivar....(Interruptions)

MR. CHAIRMAN : The Member may please speak on the Demand. | appeal to the Member to speak on the
Demand. It is not a general debate.

SHRI RAMESH CHENNITHALA : | am speaking on the Demand. What is this? | am speaking on the Demand. ICHR
is an institution under the HRD Ministry. | am speaking of the functioning of that Department. Sir, regarding
* Towards Freedom publication, nowadays, it has invited a lot of criticism. They are distorting the history to suit the



fascist and religious fundamentalist forces. This is the whole idea behind this. Shri K.N. Panikker and Shri Sumit
Sarkar are renowned historians available in our country. They have been insulted like anything. They have been
entrusted with the job of writing the history between 1940 and 1946 suspectively . It has been monitored by Prof. S.
Gopal. They have given their suggestions. He has gone through that. It has been given to the Oxford University
Press for printing. Everything has been done. Now, Shri Grover is saying that it should be reviewed. For what
reason? Now, he is asking for a revision. Shri Grover earlier demanded the withdrawal of all the volumes even
before he was appointed as the Chairman. That was also one of the qualifications for appointing him as the
Chairman. ICHR is a Council packed with RSS men. Out of the 18 people, a majority of them are known RSS
people. One has resigned. Another has issued a statement against the decision of the Chairman. Sir, this is the fate
of the prestigious institution, ICHR which is available in our country.

Sir, what about the fate of JNU? ...(Interruptions)

PROF. RASA SINGH RAWAT (AJMER): Sir, | want to know whether he is speaking on Demands or speaking about
RSS and Vishwa Hindu Parishad....(Interruptions) He wants the person, named by him, as Chairman of ICHR for
two times....(Interruptions)

SHRI RAMESH CHENNITHALA : | am not yielding....(Interruptions)

SHRI KHARABELA SWAIN : The people who could find attributes in the Leftist regime were also members of the
ICHR....(Interruptions)

SHRI RAMESH CHENNITHALA : Sir, you give me protection....(Interruptions)
MR. CHAIRMAN: You speak on the Demands.

...(Interruptions)
PROF. RASA SINGH RAWAT (AJMER): That is why he is speaking like this.

SHRI RAMESH CHENNITHALA : The Jawaharlal Nehru University is the centre of excellence. It is a renowned
university both inside and outside the country. Today, it is regrettable that Shri P. Parameswaran who is the
Director of Bharathiya Vichar Kendra, has been appointed in the JNU Court. It is for the first time in the history that
it has happened. Our hon. President of India, Shri K.R. Narayanan was the Vice-Chancellor of the JNU. This is
happening for the first time that a political activist has been appointed in the JNU Court.

Then, let me come to the Institute of Advance Studies in Shimla. Shri G.C. Pandey, of course, is a good
academician no doubt. He has been appointed. At the same time, one Shri Srivastava from the Minister's
constituency, Allahabad, has been appointed. | do not know what is the /ocus standi for appointing such people.
They have only the backing of VHP and RSS. That is the only merit for appointing people in the governing bodies
of the Executive Council....(Interruptions)

DR. NITISH SENGUPTA : He has named the individuals. They have no right to defend themselves here. | think
their names should not be brought in here....(Inferruptions)

MR. CHAIRMAN: Parliament is not reviewing any appointment.
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MR. CHAIRMAN : Shri Ramesh Chennithala, Parliament is not reviewing any appointment. If you have levelled any
allegation against any officer, he has nobody to defend. He cannot defend himself. He may be a renowned
academician.

SHRI RAMESH CHENNITHALA : Sir, | have not levelled any allegation. The Minister is there. He can very well
defend because he is running the Ministry.

MR. CHAIRMAN: You cannot name individuals.

SHRI RAMESH CHENNITHALA : Now, the University Grants commission is totally non-functional. There is no
regular Vice-Chairman. There is no regular Secretary. The Chairman is entirely controlling the organisation. The
University Grants Commission is such a prestigious institution which is looking after all the educational institutions,
colleges and controlling the universities in our country. Unfortunately, their functioning is miserable. | do not want to



cast any aspersion on Dr. Hari Gautam who is the Chairman. Everybody knows where his lean is , in which class
he belongs. Now, the UGC has not performed very well. That is the criticism coming from all quarters.

What about the fate of the Central Universities? My friend from BHU is sitting here. He knows how BHU's Vice-
Chancellor is behaving. There are five universities which have no Vice-Chancellors. They are Delhi, Kohima, Nehru
- North-Eastern Hill University, Viswabharathy and Aligarh Muslim University. They have no Vice-Chancellors.
There are a number of complaints about some of the Vice-Chancellors. Sir, about Indira Gandhi National Open
University, there was a lot of allegation. The members of the faculty also raised the issues. Nothing has been done
on the former Vice-Chancellor.

Sir, the Federation of Teachers of Central Universities was assured of revised pay scales. The orders are still being
awaited. Can you approve this misappropriation of money in some universities ? There is nobody to check all these
things.

What is happening to the Delhi University? We are sitting here near to this university. The Delhi University Search
Committee recommended five names for the Vice-chancellorship which has fallen vacant. For the first time in the
history of Delhi University, for the last 78 years in the history of Delhi University, the HRD Ministry asked the
Search Committee to reconsider the panel. For what reasons? For the first time, the HRD Ministry is interfering in
the appointment of the Vice-Chancellor, that too a Central University like Delhi University. Now, the panel has been
sent back from the HRD Ministry again to the Search Committee. Can the Chancellor, the hon. President of India,
tolerate this kind of acts of the HRD Ministry?

Sir, the term of the Vice-Chancellor of Aligarh Muslim University is over. The HRD Ministry is trying to re-appoint the
present Vice-Chancellor. In the Executive Council, earlier former Members of Parliament like Shri Fatmi raised a lot
of reservation about that. But the Ministry wanted to interfere into the day-to-day affairs of this Central University
like this. | would like to know, through you, Sir, whether this is a healthy practice. The autonomous institutions like
universities should not be interfered by the HRD Ministry like this. Definitely, every right thinking people will raise
their voices against this.

Sir, one of the very, very serious issues that | wanted to raise in this august House is about the curriculum.
Everybody knows the Chairman of NCERT, Shri Rajput, who he is. If | say he has got R.S.S back ground they will
again rise up but he belongs to that house. There is no doubt he is a VHP man. What is he doing? Why he has
been appointed? It is to prepare for a new curriculum.

MR. CHAIRMAN: You should talk to the Minister directly regarding this list of appointments, promotions and all that.
It cannot be talked out in the House.

...(Interruptions)

SHRI RAMESH CHENNITHALA : | am going to tell you some important issue before this House. Sir, a new
curriculum is the agenda. That new curriculum should be discussed throughout the country....(Interruptions)

MR. CHAIRMAN: You cannot talk like that.

SHRI RAMESH CHENNITHALA : There is a limit....(Interruptions) What is this? | will sit down.

MR. CHAIRMAN : In Parliamentary democracy, the political philosophy is the main qualification.
...(Interruptions)

SHRI RAMESH CHENNITHALA : Sir, | am talking very relevant issues. ...(Interruptions)

MR. CHAIRMAN: We cannot say. The political philosophy leaning towards this side alone will get appointment.
That is the practice. Every Government will do that.

...(Interruptions)

SHRI RAMESH CHENNITHALA : Sir, my point is that after the formulation of the new agenda, that paper has been
circulated. My only request is that it should be discussed throughout the country. | am happy to say that when our
hon. former Prime Minister, the late Shri Rajiv Gandhi, formulated a New Education Policy, there was a national
debate. People discussed these things. But today NCERT is not giving that opportunity for a nation-wide debate for
a new curriculum. Why? What is the reason? So, we are saying that there is an agenda before the hon. Minister of
Human Resource Development to be implemented. The opportunity is not given to the political parties to discuss
this issue. My request is that this august House should formulate and constitute a committee for looking into the



aspects of a new curriculum. All the State Assemblies should discuss about the new curriculum. They should
debate on this vital issue. Then, only the new curriculum should be formulated. There is an attempt to immediately
implement the new curriculum.

So, | warn the Government not to do this because this is going to affect millions and millions people of this country.
The Government must be very careful on this aspect.In this Selection Committee of NCRT Mr. Rastogi is the HRD
nominee. Shri Rastogi in his autobiography has said about his criminal action. Such people are being appointed in
reputed institutions for implementing the hidden agenda of the BJP and RSS. | wanted to stress on that point.

Earlier, Shri Madhavrao Scindia was the Minister of Human Resource Development. He is also present here. He
never appointed people on the party lines. The Congress Party never followed that line. The Congress put these
organisations and institutions above the petty party politics. ...(Interruptions) 1 am not yielding. Let history remain
history. ...(Interruptions)

In the morning, there was a controversy regarding the Gandhian Institute of Studies, Varanasi. My hon. friend from
Varanasi is sitting here. What is happening in that institution? The hon. Minister is totally misleading this House.
The late Jaya Prakash Narayan founded of this institution 40 years ago. Now, this institution is facing a threat of
closure from August last year. The ICSSR stopped all financial assistance — Rs. 22 lakh from HRD and Rs. 22 lakh
from the Uttar Pradesh Government. They had stopped all the financial assistance. The ICSSR has deputed a
Committee. They have gone into that and the report was submitted. The hon. Minister of Human Resource
Development is silent on that. They wanted to finish this organisation. They wanted to stop financial aid to this
institution so that the Gandhian Institute of Studies should be stopped. Without verifying the complaint, how can the
hon. Minister of Human Resource Development stop the financial assistance?

There is one lady called Miss Kedia. People are saying that she is very influential. | do not know what is the reason.
Shri Vimal Prasad, the earlier Chairman, was the Ambassador to Nepal. He was a very renowned person and he
was a very close associate of late Shri Jaya Prakash Narayan. Such instances are going on. | would like to know
whether Gandhi and Jaya Prakash Narayan became liabilities to the Ministry of Human Resource Development in
the new century; whether they have lost relevance in this century.

15.00 hrs.
So, it is shocking that the HRD Ministry is stopping and completely trying to finish this Gandhian institution.

There is an attempt to destabilise the Nehru-Gandhian legacy in this country. They have contributed a lot in this
country. They have sacrificed a lot for this country. Take, for example, the Indira Gandhi National Centre for Arts.
The Leader of the Opposition was the Chairperson of that institution. The Department of Culture reconstituted the
Trust on 7 January, 2000. | do not know the reason for doing this. The minimum courtesy demand that the
Minister should have consulted the Leader of the Opposition before taking any such important decision. Tomorrow,
when the Congress Government is there, if we change the Deen Dayal Upadhyaya Trust and make Shri Mani
Shankar Aiyar the Chairman of that Trust, what will be the feeling of Shri Murli Manohar Joshi or Shri L.K. Advani?
This is too much. They are crossing the limits. The Indira Gandhi Centre for Arts, the Nehru Memorial Trust and the
Rajiv Gandhi Foundation are the organisations of national as well as international repute. They want to reduce the
level of these prestigious organisations, which are like the Deen Dayal Upadhyaya Trust, which we are not going to
allow. Take, for instance, the Nehru Memorial Trust. Recently they wanted to reduce the importance, functioning
and administration of the Nehru Memorial Trust, which is highly deplorable. | want to warn the Government, through
you, Sir, that this attitude of the Government to degenerate the institutions, to tamper with the institutions, to tamper
with the history will not help them. Attempts to degenerate the autonomous institutions in the country will not be
tolerated. Earlier also we have seen a lot of HRD Ministers in this country. Dr. Abdul Kalam Azad, Prof. Nurul
Hasan, Shri M.C. Chagla and Shri Humayun Kabir were great personalities who were Heads of this Ministry. Now
Dr. Murli Manohar Joshi, with a small heart, is in that chair, which is a disgrace to the nation. So, | would request
the Minister to please reconsider his arbitrary decisions which are going to create far-reaching implications in our
country.
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"Communists, Socialists, Royists have 78 references in the index. The Indian National Congress has no
mention excepting under the heading "Corruption, Indiscipline and Bogus Membership™."
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MAJ. GEN. (RETD.) B.C. KHANDURI (GARHWAL): What he is quoting is from the document. This is what has
been written about the Indian National Congress. Now, if you are happy with it, good luck to you.
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MR. CHAIRMAN : No Member should interrupt another Member.
SHRI MADHAVRAO SCINDIA (GUNA): It was not an interruption because the Member has very kindly yielded.
MR. CHAIRMAN: Then the hon. Member should not yield.

#t wepre |1 Brordt @ Al &9 g9 ard &, # O 78 T8 dam 5 agd e 8l 8 g € ofd oreu g6 ad & @ fh oY o
arefia @Y @I TE B Fhal, IEHT DI qAT TE € K gH @ A o R e o g H A1 A © A g8 s SRiEmE W ssmwun A
2 facpa AT T § iR 3mus Aerd [ F A e Hwee Qe dH9e § 98 N 5 78 1943-44 F1 af Wva B Tanefiean srider §
agd AeaEyl g g e 99 A1 fifew wer meh St g1 88 gy WRa B9l arieled & $aad d ol g8 offl 9 & |e 7ar o A o 3R
TADI BIIAT o) 89R aiuefl a1 A A Hqd SRAM B 21 g1 Srell Baal @1 A1 IS 8¢ 81 o IH FHT 37D Toiel AT T, [l B
HIE YOSl e o7l A Tl & gorel @ Warfera el A1 A HRfRe fewEd olel A darfera o wt-anft fiftwr & fieg @ ik wf-
T B B Raad 50 ave A Fm a3 BfewR &1 e g 5 21 99 |e & ot & $eqE @ udl gaal € ok 78 Ha B D a8
TS 37 SREPR B dorde I6 e B Asay amieft I &1 ta [ox a8% @), I8 89 & @R TE 8 R e gHe!
faepa agel| sfae@ @1 a-ar dS1 11 1940 # I, 1962 F1 AW T WM F g JYA o | S Raarw i fmar 81 &9 stua!
adr ad £ A e, I 449 FH W D 1962 B A 9 # &t U IE A FET © -

'In North Bengal, some Communists are actively propagating in favour of China.’
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Shri Prakash Mani Tripathi, there are a dozen more speakers to speak and we have to conclude it by 6 o'clock
today. So, please conclude now.

SHRI PRAKASH MANI TRIPATHI : Sir, | am concluding within two minutes.

BRI B @ H Bls &l gl H $e1 gredl g (& gl J@eR [ € Sl 1940 # 41, Sl 1962 H o, J&l o9 Ht €] ¥ gh! Wikdd €
N gagxit 8 g # Arar gl

# wer aredl § 6 g F T agan WYl 3 BT @ H e g @1 YuR AX @1 # A, o fh dved niferdied eiie, fReelt g afid @1 duw f|
w4, o, wred #1 ol o Rategee, A & e o dmvd aed - gaal guR oy | 1 aEfiear 87 | gaR 1w aiferdisd
v g 7 T Tt AT Bl ggrs o W 2 - Y ggerd HYl @l @ 2 FEl verg o W g - oMY aqdE Hy| e Mt @5 s
HE UGS O W ¥ - 377 gSeat ¥ dGAd Bl A FHE Aedl § b a5eind B owwd € S oY 39 &1 u¥ AR S|

W Ey A fpaE 8 s witel § @ € AW E - veaiE A9 e g, O T demfed @ uferae 21 hiteh 4 - Ao AEw, [|w
g%, U. JATeRare ge, Al 48, [dud deft ufed, e frefi, e widh, wofa wdh, |t wid, dom md, A aid, age
fiet it ok YE@E g - T8 UQAT O @1 21 3T WA decll 2 B | gfwrd ¥ dnll @1 A forady b Gfelt @ awan o g1 g=d &
T & oy U Bfell &1 AW S, I8 q8d Terd 21 gaend Afard 81 MRy Sear ardt wen ¥ ofE €, aew@ A Ed 2 agernd @ SR Elav
T |

Aeigqy, # <1 it iR weer arear g A HoeH few § qd @ el &1 e SRel o 39w B et @, oY 3 98t W WS & S e
TRI8T01, I7TehT IATEA §H ¥ &1 & 6 A2 31y S9! o A, ol 99 yuE 9 T9gas & v § e sredt e de1 2rft| fUwd e Et
wrel # dee & v ¥ fafew fiRue & e ok frod varw A6l § UE ard &1 e @1 T 2 ok a7 78 ¥ 6 wRa &1 w@fie sform gfe
g 9| AR & $EM $ gfiid & B e &1 18 21 A Ha nifafehd oed & HRiEH s § g9y v #) ¥ ard 98 & 6 # sieh a
drerat § feT 37 | Sl B a1 [ g ARS8 89 T8 BEd @ b gER ged T W B O STHfia e of W 8,
gad! Rrert el did w R gars wrel Bt omendl & are 3@ WA 3 T € R H syt @unE a1 € f oy 9w SR anwR €| wiewH
d Wt B am @ forg, g 3 @ A & v St 39 it agaE | 8 SHEBT 3T of ISV gHH A B A ! 11 aa frerm|

§ W@ B WY, # g A BT qALAT B gY, YA AT FATG Bl g

SHRI SAMIK LAHIRI (DIAMOND HARBOUR): Mr. Chairman, Sir, | am really a little confused whether the discussion
is going on the demands for Grants of the HRD Ministry or it is Demands for Grants for anti-Communist
propaganda. | am feeling that way a little bit after hearing the speech of my honourable colleague.

Before entering into a discussion over this year's Budget, | think everybody should look into the real scene of our
country, specifically in the field of primary education and what is the position of secondary education and what is
really going on in higher education. Everybody has to consider this point first.

It is very unfortunate that even after 52 years of our Independence, 6.5 crores of children are out of school and half
of the world's illiterates are in our country. It came out in the newspaper that our hon. Minister of HRD says that
maybe half of the world's illiterates are in our country, but the biggest number of literates is also in our country and
we should be proud of that!

Forty per cent of the students of the relevant age group are not enrolled in the secondary schools.
Forty one per cent of the children do not reach even class five.

On an average, additional 15 lakhs of children per year are getting enrolled out of 1.5 crore who are born in our
country.

If we consider our country's position, privatisation and commercialisation of education is going on. How should the
students pay their fees? Our HRD Minister and our UGC Chairman are now comparing the situation of India with
Japan and they say that the students of Japan are paying such portion of the total expenditure of an educational
institution and why Indian students also not pay that amount of fees. But you consider your country's position with
the world situation. In Japan, for a lakh of inhabitants, the number of students is 3,139 and in India it is 601 only.

If you consider the per capita income with Japan, our position is very shabby in regard to intermediate education
scenario.

If we consider human development index, our position is 132 out of 174. It is now being claimed that nearly 6 per
cent of the student potential group are entering into higher education. But it is not more than 4 per cent, according
to the opinion of experts and the average in the developed world is above 20 per cent. This is the backdrop. This is
the scene really which is prevailing in our country and under this backdrop, we have to consider our Budget and we
have to consider the necessity.



For many years, we are talking about full literacy and declaring elementary education as a fundamental right. But
these are longstanding demands of our country. The 83™ Constitution (Amendment) Bill is now gathering dust
under the regime of the NDA Government. It is very shameful. The hon. Minister of HRD is saying that it is now
under the consideration of the Standing Committee. Most of my colleagues are here. Let us recollect who was the
Member of the Standing Committee of the HRD at that time

The Standing Committee scrutinised it and made recommendations and the Report was laid on the Table of this
House. Why is the Government allowing dust to gather on the Constitution (Eighty-third) Amendment Bill? The hon.
Minister will have to reply to this.

The first Minister of Education of our country Shri Maulana Abul Kalam Azad once said that the expenditure on
education should be at par with the expenditure on defence. If we can really educate our people in a very good
manner, that would be the highest defence of our country. Having half the illiterate population of the world, how can
you defend yourself? It cannot be done by nuclear weapons. You should know it.

What is being proposed in this Budget? Before entering into this Budget, if we go through the Budgets of the
previous years, everybody will know that it is a total farce. In the last year's Budget, that is the Budget for 1999-
2000, the total allocation for elementary education was Rs.3,036.95 crore. That was the Budget Estimate but the
Revised Estimate came down to Rs.2,854.24 crore. Why did you allocate that money if you could not spend it? The
same is the case with secondary education and higher education. So, what is the meaning of placing this Budget
before us? Every time, whatever is being placed before us for our approval is not spent by the Government. This is
the third Budget of this Government and | accuse this Government of misleading the House. They are not abiding
by the decision of the House in spending the amount approved by this House.

What is the intention of the Government? Why are they not bringing forward the Constitution (Eighty-third)
Amendment Bill? Why are they not providing enough money? Instead of providing enough money, they have now
provided for a scheme Sarvashiksha Abhiyan. They have allocated Rs.350 crore for it. What will happen to this
money? We have a doubt about how this money would be spend and let it be cleared by the hon. Minister. Many
reports have appeared in many newspapers and it has been an issue much talked about that in the Bharatiya Vidya
Bhawan and in some of the RSS-run schools the way they are imparting education is very dangerous. | will
conclude and | do not want to waste the time of the House by quoting them because my good friend knows that
many of the NDA partners definitely oppose it. | doubt that some of this money will go to help the RSS, the
Bharatiya Vidya Bhawan and some other schools that are spreading communalism in our country. Instead of
spreading education, they are trying to spread hatred among the people of our country.

What is happening in the sphere of higher education? The Ministry of Human Resource Development and this
Government are now trying to say that the students have to pay for their education if they want to enter into higher
education. The first recommendation of the UGC that has been accepted by the Government in a nutshell is, "As a
part of the gradual withdrawal of funding of higher education, to begin with, 25 per cent of recurring expenditure in
the universities and colleges has to be raised by the institutions themselves through cost recovery, that is, fees to
be paid by the students and other resources.' The second recommendation is, "The universities and the State
Governments should confer autonomous status to the affiliated and constituent colleges, which will have wide
ranging powers with practically no control of the universities.'

The third recommendation of the World Bank is about financing the higher education in developed countries. It has
been followed in toto by this Government. It has categorically asked the Governments to make students pay to the
Government to provide higher education facilities; to develop a system of educational loans where students
desirous of getting higher education would get loans with which they would pay for their education. Repayment of
loan would follow when the students start earning. Fourteen crores of people, who have passed out from the
universities, are unemployed in this country. Who can give the assurance that they would get employment? It has
also recommended the Government to encourage private educational institutions which would charge fees sufficient
to meet cost and to make profit. Does this Government consider education as a commodity to be sold in the
market? Can education be controlled by the market forces? Can university education be controlled by the market
forces?

| think, Lord Ram is not your Lord. Only Bill Clinton is your Lord. Even he categorically said that America should
concentrate on spreading the higher education and without the State's share education cannot be spread. You
cannot compare the national income of America with that of India. In our country, 39 crores of people are living
below the poverty line. Another thirty per cent is hovering around the poverty line. Are you expecting them to pay
their fees? Are you trying to make education a commodity? Do you want the education to be controlled by market
forces? You are trying to sell everything, right from the public sector undertakings to education. s w=&r &1 9@
B =1fe- "fawe areft wRhR(" 3 IRER TAT Br$ QHOIY SR BT BT gHT @i gl 3T T wa o 99 o &l What is this



going on in this country. Instead of imparting education, you are imparting hatred among the students. You are
trying to divide the students in the name of Ram and Rahim. It was pointed out by my good friend, Shri Ramesh
Chennithala. Out of context, it has been referred to by my another colleague also....(Interruptions)

Sir, | level a charge against this Government that instead of trying to impart education, they are trying to inculcate
the culture of hatred and the culture of division in this country. | would caution the Government to roll back their
policies. This Government should roll back the entire policy which they are following in the sphere of education.
This Government is trying to play with fire, but let them not forget that this fire will burn them in the future. | cannot
support the Demands for Grants in respect of the Ministry of Human Resource Development

DR. MANDA JAGANNATH (NAGAR KURNOOL): Sir, thank you very much for giving me an opportunity to
participate in the debate in respect of the Demands for Grants of the Ministry of Human Resource Development.
This Ministry deals with important matters, like elementary education, secondary education, higher education,
women and child development, youth, culture, family welfare etc., which play a vital role in the development of the
country as well as the community.

We feel sorry at the achievements of the last 50 years of our Independence. Our progress is not up to the mark.

In the field of primary education, | was sorry to read in today's newspaper that about 38,000 posts are lying vacant
under the HRD Ministry. Out of the allocated sum of Rs.2590.16 crore, Rs.378.69 crore have not been spent so far.
This shows how reluctant the Government is. Even after 50 years of our Independence, we are not able to recruit
teachers. It is a very sorry state of affairs.

Coming to the higher education, as has been said by many of our friends, the activity of UGC is really very
miserable. The UGC was formed in the fifties with two dozen universities and nearly 1,000 colleges. Now the
number has gone up to 250 universities and about 10,000 colleges. The standard of higher education is getting
deteriorated day-by-day. The university system is becoming disfunctional. There is not even a single university
which can be compared with an international university. It is very sad on the part of our country. If we want the UGC
to work effectively, it should confine itself only to the autonomous colleges and the other colleges should be
manned by the State Governments and duly funded by U.G.C.

One of the reasons for the fall in standards, as many Members have pointed out, is the number of posts which are
lying vacant in the Central universities. Even there is no regular UGC Chairperson to monitor the day-to-day affairs
of the universities. Anumber of professors' posts are lying vacant. Under these circumstances, how can you expect
to get a good education? A great person said, The standard of the students depends upon the standard of their
institution". When you do not have the required number of teachers, professors or a regular Vice-Chancellor, you
cannot expect good education to be imparted to the students.

In the Annual Report of the Ministry, it has been clearly stated that we are adopting a holistic approach so far as
primary education is concerned. When 38,000 teachers' posts are lying vacant, does it really indicate a holistic
approach?

After taking into consideration a number of aspects, the founding-fathers of our Constitution have provided for
certain rights and guarantees for the weaker and underprivileged sections of the society. The reservation policy is
not being implemented in a number of Central universities. It is a sorry state of affairs that on one or the other
pretext these posts are kept vacant jeopardising the interests of the down-trodden people.

Coming to my own State, Andhra Pradesh, our hon. Chief Minister invited the hon. Prime Minister to inaugurate the
hi-tech city. We have started an institution called as the Indian Institute of Information Technology. The entire world
that looks for the information technology is looking at Hyderabad. All this is due to the efforts made by our Chief
Minister.

Sir, at that time the hon. Prime Minister promised to grant the deemed university status to the IIT, Hyderabad.
Though nearly one year has passed, this has not been accorded this status. Even the words of the Prime Minister
have not been kept. | am sorry to bring it to your kind notice. | urge upon the Minister of Human Resource
Development to see that deemed university status is granted to IIT, Hyderabad.

As regards computer education, our Government has sent a request for sanctioning Rs..12.54 crore. But this has
not been sanctioned on the pretext that the class room project was not implemented properly. This project was
implemented with the help of CMC. It was the CMC which gave hardware, software, training as well as certificates.
So, how could we be held responsible for it? On this pretext, this is withheld. | urge upon the hon. Minister of
Human Resource Development to clear that project immediately.

Sir, as | said earlier, we are told that the Government is taking a holistic approach to the primary education. We



have asked for 10,647 posts of Head Master. We have come out with an innovative programme of managing
schools by the parents and having school management committees. Apart from the teachers, we appoint Vidya
Volunteers when there is shortage of teachers. This request for appointment of 10,647 Head Masters was made
long back. We have also incurred more than Rs.57 crore on this. The Government of India has not yet sanctioned
this. | do not know what is the reason. | would request the hon. Minister to immediately sanction this project.

Sir, to meet the requirements of the rural people, we have started Ramananda Theerdha Rural Institute under the
guidelines of the Government of India. We have sent a proposal for the release of Rs.787 lakh to meet the day-to-
day expenses of this institute. This has also not been released. | would request the Government to release this
amount immediately. The Govt. should give full university status to Jamia Hamdard, Delhi.

Lastly, as the number of technical institutes is increasing in Andhra Pradesh, there are more than 200 technical
institutes including polytechnic. | urge upon the Minister to sanction a regional centre of AICT at Hyderabad.
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STANDING COMMITTEE ON INDUSTRY
Thirty-fourth to Forty-first Reports

MR. CHAIRMAN : Now, Shri M. Rajaiah will present the reports of the Standing Committee on Industry — Iltem
No.11.

SHRI RAJAIAH MALYALA (SIDDIPET): | beg to lay a copy each (English and Hindi versions) of the following
Reports of the Standing Committee on Industry:

1. 34! Report on problems being faced by Steel Industry (both in public and private sector);



2. 35! Report on the working of REGP and PMRY;

3. 36"H Report on - Disinvestment, Sickness and Revival of PSUs of Department of Heavy Industry;

4. 37" Report on Demands for Grants 2000-2001 of Ministry of Steel;

5. 38" Report on Demands for Grants 2000-2001 of Department of Mines (Ministry of Mines and Minerals);
6. 39" Report on Demands for Grants 2000-2001 of Department of Coal (Ministry of Mines and Minerals);

7. 40" Report on Demands for Grants 2000-2001 of Ministry of Small Scale Industries and Agro & Rural
Industries; and

8. 415! Report on Demands for Grants 2000-2001 of Ministry of Heavy Industries and Public Enterprises.

16.12 hrs.

The Budget (General) 2000-2001

DEMANDS FOR GRANTS - contd.
Ministry of Human Resource Development
MR. CHAIRMAN : Shri P.K. Bansal.
SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, | would like to know as to how much time | will have.
MR. CHAIRMAN: Five minutes. Ten more Members have to speak.

SHRI PAWAN KUMAR BANSAL : The time allotted to the Congress was, if | am not mistaken, one hour and nine
minutes. Till now, only 30 minutes have been taken. This is what the Minister had said in the Business Advisory
Committee. If it is just five minutes, | would not like to speak. ...(Interruptions)

MR. CHAIRMAN: Till 5.30 p.m. ten Members have to speak.

SHRI PAWAN KUMAR BANSAL : If it is just five minutes and if the Government cannot stick to the commitment, |
would not like to speak. But | would do so with utmost humility but with strong protest that the time allotted to the
Congress was one hour and nine minutes, | repeat, one hour and nine minutes. Shri Ramesh Chennithala has
taken only 30 minutes. ...(/nterruptions)

MR. CHAIRMAN: You want me to give opportunity to all the ten Members to speak.

SHRI PAWAN KUMAR BANSAL : If the Government wants to shut the debate, well, it is good enough. I will not
speak.

MR. CHAIRMAN: We have taken a decision in the Business Advisory Committee. You are a party to it.

SHRI PAWAN KUMAR BANSAL : The time allotted to the Congress Party was one hour and nine minutes. | am a
member of the Business Advisory Committee. If only five-minutes are allotted to me to speak, | will not speak.

MR. CHAIRMAN: You complete your speech in seven minutes.
SHRI PAWAN KUMAR BANSAL : | will not speak.
MR. CHAIRMAN: | cannot bargain.
Shri Rashid Alvi.

...(Interruptions)
MR. CHAIRMAN: How can | bargain for time? We have limited time.

...(Interruptions)



SHRI RAMESH CHENNITHALA : Since he has come prepared to speak, you may allow him to speak.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL : It was decided at the meeting.. ...(Interruptions)
MR. CHAIRMAN: That time has been reduced now. By 6 o'clock we must complete this item.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL : We have cooperated to the maximum with the Government. This is not the way it
should be done. ...(Interruptions)

MR. CHAIRMAN: All right. Shri P.K. Bansal.

SHRI PAWAN KUMAR BANSAL : Thank you very much, Mr. Chairman.

Education is rightly considered as the most crucial component of human development. The National Policy on
Education of 1986, to which my friend referred and to which there was a sarcastic retort from the other side,
considered education as a dynamic life-long process for developing an economically prosperous society and for
ensuring equity and social justice. However, today, our Constitutional commitments gather dust because of the
deviation of our economic planning from the path of social, economic and political justice.

Sir, disinvestment and cut in subsidies are the buzz words for ostensibly concentrating on the social sector but it is
with pain that | have to say here that it is a social sector, which is most neglected by this Government. In this
regard, education is the first casualty. This is the report Card of the BJP Government in office for two years.

Sir, the Government boasts of having increased the allocation for education in the Ninth Five Year Plan. Due to
paucity of time | would not like to go into those details though this debate concerns the Demands for Grants. But
even going by those standards, which, actually, is one-third of the total projection made by a Committee of the
Planning Commission, the allocation made for this year, that is, 2000-2001, is less by Rs.1,000 crore than what it
really should have been, according to the allocation made in the Ninth Five Year Plan itself. If that is the situation,
this talk of increasing the allocation on education to six per cent of the G.D.P., in my humble opinion, is a far cry.

Sir, today, a half of our population, between the age of seven and 14 years, is unable to read and write and a large
number of children even in cities like Chandigarh, from where | come, have not seen the face of a school. They are
not granted admission into the schools. They have no access to the schools. We are talking of granting the right to
education the status of a fundamental right. Will a child be able to ever enforce it? Will he not realise the futility of
such a right when he reaches a stage in life where he can only reflect with remorse that it is the state contributing
the largest in his having missed his childhood when he was in those years of age?

Sir, every year, during the summer time, we are all flooded with requests by desperate parents of children seeking
admissions in schools. | can understand such a situation in the case of public schools, which, because of their high
profile, can attract a large number of well-to-do parents. But what about the poorest of the poor for whom the
largest chunk of the allocation should go? | have just now given an instance about the situation in a city as
important as Chandigarh. Here, | am talking of those people who are not claiming the right of equality of opportunity.
They are not wanting to go to public schools. They only want admission in some ordinary Government schools. But
they are denied that also. And we are told here that the Government has achieved a lot on the education front and
that they are planning to raise the literacy rate to 75 per cent. Sir, the truth the bitter truth is that our system of
education is heavily loaded against the poor. | will not be mistaken if | say that the largest chunk, almost 100 per
cent, of the illiterates in our country belongs to the poorer sections of the society. Coupled with this, the deficient
school infrastructure and thoughtless syllabus wholly unrelated to the environs and the daily life of the child are
significantly responsible for high drop out rates and also for poor quality of education. The people's money is not
being judiciously used for the larger chunk of the society.

Sir, on taking over as the Minister of Human Resource Development, Dr. Joshi announced an agenda of the N.D.A.
saying that certain innovative schemes would be implemented in the first 100 days of the Government. Will he
kindly tell us what has actually been done except coining acronyms for schemes which lack innovation and which
fail to cast any impact? The Mid-Day Meal Scheme was introduced to attract the children of the weaker sections of



the society to schools and to retain them at the schools so that they can learn something. Today, we find that there
is a talk of discontinuing that scheme on the ground - specious ground, | would say — that cooking of meals costs an
enormous amount.

Today, there is a complete lack of, what we call, emphasis on sports and extra-curricular activities. Here, it is only
extra-tuition that consume all the time of our students who want to try their luck in some good course later on. |
would like to know from the hon. Minister: is it not educational harlotry?

What steps would you take against those schools where if you were to conduct a survey and find out that a big
chunk of students are being forced to go in for these extra tuitions?

The Government talks of improving the curricula. Transformation is sought to be achieved only by injecting a dose
of Hindutava thereto. | have no hesitation in saying that and this is the time | would seek apology from my hon.
friend who raised objection to this- this is the time when we have to refer to all these matters. | agree that there is
nothing wrong if a person joins VHP or is a member of the RSS. That is his outlook. But we would certainly object if
the democratic educational institutions of the country are being only stuffed with Members who only owe a
commitment or their ideology is that of the Sangh Parivar.

Rewriting history to ectol those who had nothing to do with the freedom struggle cannot be equated with the need
to improve relevance of course content of an academic discipline. This | would say with utmost respect.

Higher education also has not received the focus that it should have had. Participation of community and industry in
this field has to be encouraged. And the Government resources have to go primarily to the primary and to the
elementary education. This is the submission that | would like to make.

Our colleges and universities today have succeeded only in producing mechanically, graduates who are
unemployable and cannot be employed. Our universities today are more of centres of power than seats of learning.
What is the hon. Minister doing about it? When | was at college, | found a large number of students from other
countries coming to India for education. Today, it is in the reverse gear. Alarge number of our students are being
enticed away by foreign institutions of unproven credentials and at a high price.

If I am not mistaken in quoting the hon. Minister, he promised some time back to permit foreign investment in
education. | do not know whether he has got the clearance of RSS Headquarters in Nagpur to this effect to hand
over the charge of Indian culture to USA - "India's new found natural ally" in the words of the hon. Prime Minister.
When | talk of rewriting history, | charge this Government that this is the effort made by them because they know the
role of history in distorting and in perverting the past to legitimise and accord respect to the present and to secure
the future. Towards freedom, a work of good academic research is not the only victim of the now Hindutava-
oriented Indian Council of Historical Research.

The January-2000 issue of the IHR is the latest casualty as are many other publications of standard . All this is
being done as a definite move to push through and assert the pre-eminence of RSS agenda and ideology. That is
where we can all object to. Many allies of the BJP have been accepting and maybe taking it as a sort of
achievement of their own when the Government puts on backburner the abrogation of Article 370, when it puts on
backburner the issue of Ram Mandir, when it puts on backburner the issue relating to the Uniform Civil Code. But
what is being invidiously done through this Ministry of HRD, perhaps they are not aware of. They are not alive to
the dangers that what is being done through the Ministry of HRD can pose for the future of the country. That is
what is disconcerting. | know and | accept it that it is a prerogative of the Government of the day to appoint anybody
to any authority. But what is being done here? Because of the time, | cannot refer to the record of the gentleman the
Hon. Member there was referring to. Maybe, he was appointed during the Congress regime. But what made him to
achieve that highest position now was only because he gave some evidence about what he called the the existence
of the Ram Mandir where the Babri Masjid was. Was that what was to his credit and made him get that important
position? It is not the ICHR or NCERT only. Because of the time again, | am not referring to it. But even institutions
like the Technical Teachers' Training Institute are being stuffed with the local BJP satraps.

They are being stuffed by people who have nothing to do with education, what to talk of technical education. If that
were to be the way, if the BJP were to have its say, | would not be surprised if tomorrow | have to read somewhere
in any of the text books that the Aryans did not come from outside; or if | were to find the word Adivasi being
replaced by the word Vanvasi. That is what Bharatiya Janata Party wants to teach us.

The effort that is being made to enter into the psyche of the people of the country, the effort that is being made to
brainwash the impressionable young minds through this Ministry, in addition to the Ministry of Information and
Broadcasting as also the Home are matters of concern for each one of us. These do not augur well for the country.



For fifty years, we have taken pride in India™s pluralism. We have had as our Magna Carta, as our unassailable
philosophy in the phrase ‘one nation, one people™. Today, the proponents of Hindutva, represented by the BJP
and the RSS, want to change that "to one nation, one people, one culture™. Some people in my State, back home,
have realised the dangers implicit therein because here we have an instance where unity is being equated with

uniformity.

Sir, if an institute like the Gandhian Institute of Studies does not fall in line, it has to face the wrath of the
Government and grants to it are cut off. We have the hon. Prime Minister here speaking, day in and day out, about
the need to evolve goverance by consensus and here we have the BJP at work, BJP in action telling us that it is the
BJP agenda, it is the RSS agenda which would matter in this country.

Sir, the institutions that | have referred to where efforts are being made to stuff them with their own people, | would
not call this saffronisation and | would differ from others. Saffron colour connotes in our culture spirituality. Here we
find that our friends of the BJP with saffron flags in their hands are out to politicise religion, not to spiritualise
politics.

Sir, as a party, they have been in existence for very long. They were at liberty to propound their theories to stick to
their ideology. But if democratic institutions were to be subvested if they were to be played with the way it is being
done now, it is certainly a cause of concern to us.

| could only say, knowing that | do not have time to elaborate on certain points which | did want to raise, that when a
Government comes to the Parliament with Demands for Grants trying to say that it is doing so much for education
but the results are that it is only one and it is no more a hidden agenda as far as the Ministry of HRD is concerned,
it is one single point agenda which has evil portents, and which would not be in the interest of the country. We
cannot but express our concern about it and register our protest about it.
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MR. CHAIRMAN : Kindly conclude.
SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): He has not even started.
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MR. CHAIRMAN: We have a separate debate for that, not on this. Your time is up. You please speak on the
Demands.

SHRI MANI SHANKAR AIYAR : He is talking on the Demands.
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MR. CHAIRMAN: There are 10 more Members to speak. You give them the opportunity. How can we do it? There is
a constraint of time.
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DR. (SHRIMATI) BEATRIX D'SOUZA (NOMINATED): Mr. Chairman, Sir, | rise to support the Demands of the
Ministry of Human Resource Development.

Sir, with the challenges arising from globalisation/liberalisation, societal trends and the widespread influence of
science and communication technologies, education becomes both a contributor and a catalyst for economic
development. We spend 3.38 per cent of our GNP on education whereas Japan spends one-third of the GNP.

The National Policy on Education, 1986, proposed a Common Core Curriculum or value education with inputs on
the history of the freedom movement, cultural heritage, national integration, etc.

Sir, in a multi-religious, multi-cultural, multi-hued society, it is imperative that school text-books are not influenced by
political ideology of any colour - saffron, red or green. But | believe that the greater danger now-a-days is by the
polarisation of the body politic. Now, the whole of our society is divided into communal — communal which is this
side of the House and secular which is that side of the House. This sort of artificial polarisation will lead to a kind of
national schizophrenia with both national and personal identity being fractured. Our students need to learn about all
religions because ignorance breeds fear, fear breeds hatred and hatred breeds contempt.

Let us not divide our children into two camps, of whatever colour, of whatever ideology.

We need to prioritise our education. Our education budgets tend to be elitist, with a higher percentage of funds
going for higher education and a large proportion of these funds going for salaries.

Under articles 21, 41 and 45, it is a Fundamental Right that the State provides free and compulsory education. The
State does not have to provide highly subsidised higher education. It has been estimated that the percentage of per
capita GNP spent on each pupil is six per cent for primary education and 31 per cent for higher education.
According to a World Bank study, ten per cent of the best educated Indians receive 60 per cent of the resources as
against 31 per cent in other Asian countries. The academic cost recovery or fees must be proportional to
marketability. For example, higher education, like IIT, medicine and engineering, should attract more fees and the
basic sciences should attract less fees. What | mean to say is that the fee structure should be related to the subject
that is being studied. For example, a school student pays Rs.3,000 in one year whereas a college student gets a
basic science degree by paying Rs.3,000 for three years.

It is reassuring that the Sarva Shiksha Abhiyan and the Mahila Samkhya target elementary education, women's
education and empowerment of women. The plan allocation for education has increased from Rs.3,145 crore to
Rs.3,729 crore. But the bad news is that 40,000 posts of teachers have not been filled up.

Vietnam has a network of night schools and | would suggest to all my hon. Friends here to spend the MPLAD funds
for setting up night schools or open schools. The open school system and the IGNOU are the most remarkable
examples of restructuring of the available education.

| would also suggest the opening of crisis schools at a time when the ordinary school system has broken down. For
example, at the time of floods and earthquakes, we must have mobile class-rooms fitted with everything so that
these mobile class-rooms can go to places like Orissa where there are floods and earthquakes.

Since elementary education has been decentralised, | would like the elementary education to be linked with adult
literacy so that women and working children can study together.

Education should be a joyful learning concept. It should be a joyful experience for both the teachers as well as the
students and it should also be participatory. There should be theatre, song, dance, and things like that.

| would also suggest that Doordarshan, as part of its social commitment, should enter the class-room where we
have programmes on the same lines as in Britain — teacher while it educates.

Finally, | would say that Toynby said: Educate or perish. It has also been said of India and | hope it will not be said



again that India is a graveyard of good intentions and good ideas. | hope this does not happen.

SHRI K. MALAISAMY (RAMANATHAPURAM): Mr. Chairman, Sir, thank you very much for having spared me a few
minutes to make my observation and comments. My special thanks should go to the Chair for having made me to
feel at home.

Much has been said and tall claims have been made on the part of the Government and the supporters of the
Government that higher financial allocations have been made and notable achievements have been made, by the
HRD Ministry. | am inclined to disagree with them and | am very much keen to oppose these observations because
the ground reality remains otherwise. After a close scrutiny and a critical appraisal of the documents produced by
the Ministry | will be able to justify that what all | am going to say now.

Coming to human resource, it is a very precious, prime and valuable resource around which all other resources are
revolving. In fact, many resources have been created for the benefit of, for the sake of, and for the use of the
human beings. That is why there is a famous, age-old saying in Tamil :

"Padaiththan padaipellam manuvukkaga manuvai padaiththan tanaivananga "

That means the omnipotent God has created all the resources for the use of the man and He ultimately and finally
created man to serve and worship Him. This is how it goes. For the full, final and complete growth of man the
constituents needed in a man are Body, Mind and Soul. For a man to become complete there should be a growth in
body, mind and soul. For the growth of the body, one needs physical exercises and nutritious food. For the growth
of mind, one needs appropriate education and thought. For the growth of soul, one should have faith in God and
practice code of conduct. That is how the fullness of a man is attained.

For the growth of a complete man, the immediate or the most important investment or input is education. Education
is the key process for human development. It is an instrument for economic prosperity, equity and social justice.

It is only the education which is instrumental for skilled manpower, which in terms of labour, is one of the factors of
production. Thus for economic growth and development, the basic important priority is the human resource
development.This priority and importance do not seem to have been well understood by the Government. We
borrow concepts, convictions, ideas and ideologies from elsewhere. But we are not able to prioritise when and how
to be got. When we look upon the examples of the East-Asian neighbouring countries like Thailand, Korea, China, it
must be noted that they introduced economic reform measures - 'LPG' — namely liberalisation, privatisation and
globalisation — But they have done it after developing the human resource first.

When they were in Seventies, we were equal to them in illiteracy rate . Now, the percentage of literacy is 98 per
cent in the case of Thailand; 95 per cent in the case of Korea; and 85 per cent in the case of China whereas ours is
62% only. . In these 20 years, they were able to develop so much, whereas within these twenty years, after 1970,
we are able to develop only to the extent of 60 per cent.

In other words, they have developed the human resource first and then went for the economic reforms whereas we
have done the vice-versa which looks like putting the horse in front of the cart. We have not fully developed our
human resource first to take up the benefit of economic reforms. As such a lopsided approach has been made on
the part of the Government in giving the order of priorit.

Secondly, the constitutional promise is that we should give free and compulsory education up to 14 years of age.
Within a period of ten years of our Constitution, that is within the period from 1950 to 1960. In other words we
should have given free and compulsory education to all the children within the age group of 14 years. We have
miserably failed.

Even, after 53 years of our Independence and after 50 years of our Republic, we did not seem to have done much
except the creation of lakhs and lakhs of infrastructures in terms of schools, colleges and universities.

What has been done? What is our literacy rate? Even today only 50 per cent of our people are literate. Every
second man in India is illiterate. This is how we have been able to expand literacy in our country. It is distressing to



note that our education system and progress in terms of primary education, in terms of secondary education, in
terms of higher education, in terms of technical education etc., is not at all upto the mark the fact remains that there
is a long way to go. In our priority of universalisation of primary education, only 60 per cent of total school-going
children have got access to schools. Out of this 60 per cent, 50 per cent of children drop out and out of the
remaining 50 per cent of children, only 40 per cent children are able to acquire skills.

What | am trying to say here is that the real benefit of the primary education will go to only 15 per cent to 20 per
cent of the total school-going children. This is what exactly | am able to read from the survey reports. In other
words, we have spent nearby Rs. 20,000 crores from the States and more than Rs. 8,000 crore from the Centre to
benefit only 15 to 20 per cent of primary school children.

Coming to another lopsided approach is that out of the total number of the school-college going children, 85 per
cent children attend school at primary level. The rest of it, viz the 15 per cent children attend the schools at
secondary level and higher education level out of total allocation, of expenditure 60 per cent goes to higher
education, 25 per cent goes to secondary education and only 15 per cent goes to primary education. In other words
85 per cent of the school going population gets only 15 per cent of the allocation whereas 15 per cent of the higher
education population is getting 85 per cent of the allocation. What is this? The Minister may answer how this kind of
disparity be allowed in the allocation of funds. Even our founding fathers of the Constitution would never agree that
85 per cent of the school going population is left off with only 15 per cent, while those who can afford to pay, enjoy
the benefit of 85 per cent from the Exchequer. This is a far-fetched theory and this kind of disparity will never be
accepted.

| entirely agree with some of our colleague members here who have said about the appalling, deplorable and
distressing conditions of the schools which we could see. At the primary level, we could see schools without roof or,
with leaky roofs, with cowed walls, broken doors and windows, furniture, without toilet facilities, without even
drinking water and without teachers. Even assuming that teachers are there, they do very little teaching. That is
why, many pupil do not go to schools at all even if they go, they drop out. Even the children attending the schools
cannot get much of it. So, in terms of conditions of the schools, in terms of curriculum etc., the policy of the
Government warrants rectification and revision.

I am not accusing the Govt. that they are politicising the education. | am approaching the problem in an objective
way. A number of our colleagues have told here how our education system is being politicised. | did not go to that
problem at all. On the other hand, like to urge why is this situation? They have not been able to achieve what they
wanted. Their aims and priorities are universalisation of primary education; to enhance quality of education; to uplift
the status of disadvantaged groups like the Scheduled Castes and Scheduled Tribes, girls and physically
handicapped to remove regional imbalances; to.

Ensure vocationalisation of education; to set up Centres of Excellence. All these things are there on paper only. |
am very much doubtful whether they are going to achieve at all.

When, we are talk about our country, the uniform complaint everywhere is that the value system has gone down,
there is erosion of ethics, morals and values, the character has been lost, the national character has declined, our
culture and tradition are at stake; country lacks leadership; people with service, sacrifice and self-discipline are rare
there.
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While men with manpower, muscle power, money power, Mafia power, ministerial power are in plenty. If that be the
case, should we be satisfied with the educational system which is instrumental for the HRD? What is the reason for
that? In fact, the Minister as a political executive, and the bureaucracy, which is assisting the political executive, are
mainly responsible for this kind of state of affairs. In other words, they are accountable for the failure and non-
performance of the system. | could see that there is a total failure on the part of the Government on one side, and
on the part of the bureaucracy on the other.

Since the Chairman is looking at me conveying that | am nearing my time limit, | will hurry up by referring to one or
two steps that should be taken in improving our educational system and policy.

First, and foremost is that something has to be done in regard to erosion of ethics and values in society. We have to
go in for value based education at all levels, even from the primary level. This should be given top priority.
Secondly, | am inclined to support the views expressed by Shri Gautam, the Chairman of the University Grants
Commission, who has said, "that the entire system needs a total transformation, rejuvenation and restructuring not
only in curriculam but in everything ". Kindly think it over. Thirdly, you have not at all given any priority for the
physical development of the children. Sport and physical fitness activities should be introduced enough.



Another important thing to do is that in many of the States, neither the Government nor the Panchayats are doing
monitoring at the elementary school level. After the introduction of the Panchayati Raj System, this responsibility
should naturally be given to the Panchayati Raj institutions. Unfortunately, there is a big wrangle between the

States and the Local Bodies and as a result, the monitoring system is neither with the Government nor with the
Panchayats. This should be corrected.

Some Members here have already mentioned about filling up vacancies of teachers.| too insist on it. Another point
is that at the secondary level, there are around 9.6 crore eligible students, out of which only 2.7 crore students are
attending. It means that two-thirds of them are remaining out of school. What are you going to do about it?

Finally, in the light of your economic reforms and technological advancement etc., evolve courses for energing
areas and innovative programmes. Lastly may | suggest necessary legislation to make primary education
compulsory, and an amendment to make it as Fundamental Right.

Still I have got a lot of things to say, but unfortunately for want of time, | am constrained and compelled to conclude.
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"Right to free and compulsory education for children above the age of six years is a fundamental right."

It has been stated further:

"Free and compulsory education to children: a scheme of special financial assistance to a State is
proposed to be started.”
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courses for teachers of high schools and junior colleges on the lines of university teachers. These courses are
compulsory for the university teachers. Main advantage of this is that teachers will remain alert with the modern
developments in their respective field and in the world.

Relevant courses like information technology should be introduced from the school level. You have now started
computer training in schools. This has to be linked with information technology, internet, website development etc.
Exchange of information is becoming faster. The commerce will be soon on computer. A course in environmental
awareness and information on the traditional systems of medicine like unani, siddha and ayurveda should be
introduced. Exposure to these subjects will help our students become aware of our own culture. s s e & Rae
4 IfEfad A ok 8% wpa A SR 8 aifed, dreo | e arfed | The scheme did not yield desired result mainly because
the courses were started without sufficient preparation, because of the absence of District Vocational Surveys and
the designated certifying authorities, lack of management set-up and management of information system. wumfa
qeIqd, g1 dimed Hedded @ ax H ®el ¢l Vocational subjects in secondary education should be offered only to those
students who have aptitude for the subjects. Then only investment in these courses will be fruitfully utilised. Our
Government is spending a lot of money on this project. Aptitude tests can be scientifically conducted by the
Vocational Guidance Cells. Vocational guidance should be made compulsory at senior level. Vocational Guidance
Cells at State level should be made to function more efficiently. s sk = wEw, & # s @mEa € ofk @it aft Qo e
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Sir, the concept of mobile science laboratory should be given more encouragement so that the students of the rural
areas without moving anywhere, without wasting any time can study science with the availability of mobile science
laboratory. It will benefit the rural students to a great extent.

My next point is regarding the fast advancement of technology, the creation of centres for training technical human
resources like chemical industry, textile, drug industry etc. There is need of trained manpower in order to implement
the development in practise. These centres would be able to do all this job efficiently.

Sir, the training programmes must take into account all the developmental works which are likely to take place in
coming five years time.

MR. CHAIRMAN: Shri Rawale, at 1715 hours, the hon. Minister will start his reply. Now, you have got only two
minutes left.
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We have got four Technical Teacher Training Centre Institute at Bhopal, Calcutta, Chandigarh and Chennai. They
were established during the Mid Sixties for training of politechnic teachers and undertaking various other activities
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MR. CHAIRMAN: Shri Mohan Rawale, please conclude now. The hon. Minister wants to reply at 1715 hours
st AT @ WY A I Wi o @ aredn g
...(Interruptions)
MR. CHAIRMAN: Now, let us allow Dr. Raghuvansh Prasad Singh. He will finish his speech within two minutes.
...(Interruptions)

DR. SUSHIL KUMAR INDORA (SIRSA): Sir, it is a very important subject. | also want to participate in this debate
and | will also finish my speech within two minutes. You please allow me also....(/Interruptions)

SHRI MOHAN RAWALE : Sir, | lay the remaining portion of my speech on the Table of the House.
MR. CHAIRMAN: You can give it to the hon. Minister. But it will not be taken as recorded.

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Mr. Chairman, Sir, Dr. Ranjit Kumar Panja's name
is also there in the speakers list from our party. He should also be given two minutes to speak.

MR. CHAIRMAN: Please understand that we have the problem of time constraint.
...(Interruptions)

DR. SUSHIL KUMAR INDORA : Sir, on behalf of my party, | also want to speak for about two
minutes....(Interruptions)a€} Please allow me also to speak....(Inferruptions)

MR. CHAIRMAN: Shri Mohan Rawale, for your satisfaction, you may give the remaining portion of your speech to
the hon. Minister. But it will not be taken as recorded.

#t \ig A AR TS ia@e T # 9 & fay mr-aR m@re ofF T aa &1 &€ ( Zaum)

MR. CHAIRMAN : You give it to the hon. Minister. The hon. Minister wants to reply. Dr. Raghuvansh Prasad Singh
wants to speak for two minutes. The guillotine will be applied at 6 o'clock.
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MR. DEPUTY-SPEAKER: The hon. Minister will take forty minutes for his reply. There are two or three parties that
have not participated in the debate. | will give two minutes each for three parties. All the other parties have
participated.

...(Interruptions)
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MR. DEPUTY-SPEAKER: Please do not disturb now.
DR. RANJIT KUMAR PANJA (BARASAT): Mr. Deputy-Speaker, Sir, thank you for giving me this chance to speak.

There are a few points that have not been touched. | would just touch these few points and finish as quickly as
possible.

India is a poor developing country but we are not in dearth of human resources with our population touching about
a hundred crore. If this resource could be developed, we can become a huge intelligent race and there is no reason
why we should remain poor. Unfortunately, though we have resolved in our Constitution to educate all children up
to the age of 14 and provide for universal education, we have not been able to do so. It is laudable that the present
Government has realised the urgency of elementary education and literacy and a separate Department for the
same has been created. Education being in the Concurrent List, it should be done in partnership along with the
States so that there could be a meaningful development of education at all levels.



Though the allocation was demanded to be six per cent of the GDP, only 3.4 per cent has been given with efforts
for a gradual increase to the target of six per cent. The Budget, to start with, is not too low. The allotment for
elementary education is 66 per cent of the Budget and the success of the proposed Sarvashiksha Abhiyan, with a
concerted effort on a mission mode will be looked forward to.

| was aghast to see the infrastructure of the primary schools in my constituency. About seventy of them have been
reconstructed from my MPLADS Funds and it is grossly inadequate to keep all the schools in order. The
Government should insist on the panchayats to look after them and the primary health centres, and allocate money
for their reconstruction and repair from the various yojanas.

MR. DEPUTY-SPEAKER: Please conclude now.
...(Interruptions)

DR. RANJIT KUMAR PANJA : | will take one more minute. ...(Interruptions) | have a lot of things to say on the
various programmes.

The Government should pay more attention to primary and secondary education and less on university education
which is not a constitutional responsibility. Expediting Private University Bill in this respect will be useful for higher
education. Institutions of higher professional teaching should depend less and less on the Government Budget and
raise their own revenue as much as possible.

SHRI TRILOCHAN KANUNGO (JAGATSINGHPURY): | appeal to the Chair that arrangements should be made in
such a way that smaller parties should get justice here in this House. All the time | am finding that we are not getting
justice and we are called only at the end of the debate.

MR. DEPUTY-SPEAKER: Shri Trilochan Kanungo, please come to the subject.
SHRI TRILOCHAN KANUNGO : | shall not take much time.

Sir, from 1991 to 1997, most of the States have made big strides in the sphere of literacy. Orissa is the only State
which has lagged behind. During the six-year period, from 1991 to 1997, Meghalaya has made 27.90 per cent
progress; from 49.7 per cent, it has gone up to 77 per cent; Nagaland has made 22.4 per cent progress; from 61.6
per cent, it has gone up to 84 per cent; Mizoram has pushed Kerala to the second position. It has 95 per cent
literacy whereas Kerala has only 93 per cent. But Orissa has made only 1.9 per cent progress. | would request the
hon. Minister and the Ministry to see that special care is given to those States which have not made much progress
in removing the illiteracy. In Orissa, 10,000 villages do not have primary schools; and 2,000 schools do not have
thatches over their heads.

MR. DEPUTY-SPEAKER: Shri Kanungo, you can give all these details to the hon. Minister. He would attend to
them and reply to them.

SHRI TRILOCHAN KANUNGO : We also belong to a party and we should also be given some time to speak. We
have not been given any time.

MR. DEPUTY-SPEAKER: Shri Kanungo, please cooperate with the Chair.
SHRI TRILOCHAN KANUNGO : Do you want that | should not speak?
MR. DEPUTY-SPEAKER: No. You can give all these details to the hon. Minister and he would reply to you.

SHRI TRILOCHAN KANUNGO : If he gives the commitment that my requests are complied with then | shall give my
submissions to the hon. Minister.

With these words, | conclude.

SHRI V. VETRISELVAN (KRISHNAGIRI): Mr. Deputy-Speaker, Sir, through you | would like to draw the attention of
the Minister to the fact that free and compulsory education to all children upto the age of 14 years was promised by
the Constitution. Article 45 of the Directive Principle of State policy in the Constitution says, "The State shall
endeavour to provide within a period of ten years from the commencement of the Constitution, for free and
compulsory education for all children until they complete the age of 14 years". In addition, free and compulsory
education was sought to be a Fundamental Right by the proposed amendment introduced in Rajya Sabha in July
1997. So, in India there should be free and compulsory education for every child.



| would also like to bring this to the notice of the House that in 1950 we had nearly 18 per cent literacy. The figure
today being 55 per cent. Even after 50 years of Independence, the progress of the primary education is very poor.
India holds the world record for the number of illiterate persons. In 1991, there were 321 million illiterate people in
the country. Out of this, 125 million are male and 196 million are female. The Government is having responsibility to
eradicate the illiteracy from India. For this, compulsory education is a must.

MR. DEPUTY-SPEAKER: You can lay the rest of your speech on the Table of the House. Yes, Mr. Minister, | may
tell you that you will have to conclude your speech by five minutes to Six.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Bwismuthiary, you can lay your speech on the Table of the House.
...(Interruptions)

MR. DEPUTY-SPEAKER: What are you talking? We will have the guillotine at 1800 hours.
...(Interruptions)

MR. DEPUTY-SPEAKER: | request all of you to please cooperate. The Minister has to conclude his speech before
Six o'clock.
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MR. DEPUTY-SPEAKER: Shri Bwismuthiary, you are a senior Member. Please resume your seat. You can lay your
speech on the Table of the House.

...(Interruptions)

* SHRI V. VETRISELVAN (KRISHNAGIRI): Dropout males are quite high in India. There is a large gap between
children who enrol in school and the number of teachers. The shortage of teachers is the cause for dropout also.
The shortage of teachers is reflected in the rising pupil-teacher ratio. Unless there are sufficient number of
teachers, it will be difficult to improve the primary education.

The performance of the teachers are also very poor. There are two reasons for the same. The environment of
teaching classes are not good and conducive and there is no proper accountability. The quality of school
infrastructure is very poor. The schools are not having any pucca buildings. In several schools there was no
building at all. The classes are conducted under the shadow of the tress. There are no black boards; no library
facilities. The drinking water facility is also not available sufficiently.

For the expansion of primary education, the expansion of basic school infrastructure and upgrading of facility in
existing schools is very essential. It is the duty of the States to do the same.

Hon. Minister for Human Resource Development has identified specific time-bound programmes for Science and
Technology Ministry and the Education Department of the Ministry. The programmes for them are likely to be
implemented within 100 days as stipulated by the Government. While the Ministry of Science and Technology has



already started implementing some of the programmes of the eight-point agenda, the Education Department has
taken up the responsibility to give a more result-oriented face to the education system.

*Laid on the Table of the House.

This eight-point programme will give better education for the young students to select their interest in science and
technology, agriculture, medicines, domestic science, environment and other aspects. This programme will produce
good teachers, technologists and scientists. This eight-point agenda is good for the nation.

Tamil Nadu is occupying the prime position in primary education. The Tamil Nadu Chief Minister has done several
important things for the development of the primary and secondary school children. In about 1200 schools and high
schools computer education has been introduced. Tamil Nadu Government is trying hard to improve the education
of students belonging to Scheduled Castes and Scheduled Tribes and Backward Class communities.

In primary education, students are provided with free noon meal, egg, uniform and chappal. Students up to higher
secondary schools are provided with free bus passes to go to school. The remarkable thing is that scheduled
Castes/Scheduled Tribe and Backward Class students are provided with free lodging. They are given free
coaching to write LA.S., |.P.S. Banking and other competitive examinations.

Fifteen per cent of the seats are reserved in all professional colleges for the students hailing from rural areas. This
helps the students in rural areas to compete with others living in urban areas.

An Expert Committee set up by the Planning Commission has recommended increased investment on education
from 3.37 per cent of Gross Domestic Product (GDP) in 1996-97 to six per cent. It has also suggested that the
Eleventh Finance Commission should make a special allocation to State Governments for the construction of toilets
and drinking water facilities for girls in primary schools.

In 1994-95, District Primary Education Programme was introduced in four districts, namely, Dharmapuri,
Thiruvannamalai, Villupuram, and Cuddalore, in Tamil Nadu under Phase-| as an eye opener at the primary level.
These districts were selected on the basis of low women literacy than the National average prevalent at that time. It
was implemented as a Centrally and State sponsored programme with the financial assistance from World Bank.
The share of the Centre-State is 85:15. The total outlay was Rs.120 crore and its duration is seven years. It is

targeted towards the children studying between 15t and 5t standard in the primary schools.

The stated objectives of this programme are: universal enrolment, that is, enrolling all the eligible children in the
schools; universal retention, that is, minimising the dropout rate at the primary level; universal achievements, that is,
imparting quality education under this scheme.

Various kinds of inservice training programme of various duration have been organised for teachers to give
orientation on content and methodologies. Every year financial assistance is extended to each school to the tune of
Rs.2000 to develop the infrastructural facilities. Every teach falls under this programme and a sum of Rs.500 per
annum is given to buy and improvise teaching-learning materials. A special coaching programme is being organised
in the evenings for the socially backward children, particularly SC/ST girls studying in Standards Ill, IV and V.
Additional lady teachers were appointed wherever the need arose.

In addition, standard and quality text books for primary classes were produced by selecting and constituting efficient
teachers from the primary cadre as authors for these text books. Thus, the very teachers who are working in the
field are involved in the production of instructional materials. For the first time in the history of primary education
student's workbooks in all the disciplines are produced and are given free of cost to the children.

The Government of Tamil Nadu under the able, efficient and dynamic leadership of the incumbent Chief Minister
has introduced quite a lot of welfare schemes to the school going children aiming to achieve the lofty objectives
stated earlier.

Government has set norms so that a habitation having 300 population and 1 km. Distance from the neighbouring
primary school is eligible to get a new primary school. This norm is being adopted in Tamil Nadu to open a new



primary school. | should say with confidence that almost all-eligible habitations have been given the primary schools
in my State.

The Government of Tamil Nadu has extended the DPEP further to Pudukottai, Ramanathapuram and Perambalur
districts under Phase Il scheme. Many innovative steps are being taken to raise the quality of education at primary
level. Multigrade Teaching Strategy and Activity-Based Teaching Method are being implemented at the primary
level in the schools in Tamil Nadu to enhance and enrich quality.

The Government has taken steps to assess the standard of achievement at the primary level. A State-level
achievement test to assess the quality was designed for the children of Standard V. Right now in my own district,
Dharmapuri, we have 2052 primary schools and 197 upper primary schools.

| feel proud to say that the primary education in Tamil Nadu is strongly footed and the vision of realising universal
enrolments has almost been achieved under the dynamic stewardship of my revered and hon. Chief Minister, Dr.
Kalaingar.

Sir, | thank you very much for giving me an opportunity.
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*SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Mr. Deputy Speaker, Sir, | would like to
mention some salient and genuine points of my long-sanding demands pertaining to human resource development
aspects in relation to the most tragic, backward and ever neglected 'Bodoland Territory' and other tribal areas of the
country.

Sir, through you, | would like to draw the pointed attention of the Government of India, and of the Minister of Human
Resource Development in particular to my long-standing, genuine and legitimate demands. At the same time, |
would like to strongly urge upon the Central Government to concede them.

The Government of India should make necessary arrangements and take concrete action and policy decision to set
up:

1. A Central University of Kokrajhar with the name and style '‘Bodoland Central University';
An Indian Institute of Technology at Kokrajhar;

A Central Agricultural University at Kokrajhar;

An Agriculture College at Udalguri;

An Engineering College at Kokrajhar;

A Medical College at Kokrajhar;

N o o &~ w0 b

A Bodoland Regional Institute of Medical Sciences and Hospital at Kokrajhar on the lines of "North
Eastern Indira Gandhi Regional Institute of Medical Sciences, Shillong';

©

A National Institute of Information Technology and Computer Sciences at Kokrajhar;
9. As many as 25 numbers of Polytechnic Institutes within Bodoland Territory;

10. As many as 25 numbers of Jawahar Nehru Navodaya Vidyalayas within Bodoland Territory;

*Laid on the Table of the House.

11. As many as 25 numbers of Industrial Training Institutes within Bodoland Territory;

12. The Government of India should allocate a minimum of Rs.500 crore per annum for the well-being and



development of the Bodoland populace in respect of Human Resource Development as a measure of
making up the huge gap which occurred due to the negligence and discriminatory policy approach and
injustice meted out to Bodoland Territory by all the successive Governments of India over the past 52
years after Independence.

| do hope, the Government of India would be pleased to concede the cited demands with immediate effect.
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&l 21...(2ayE) 31 a8 FE 9@ &1 AW AR ¥ H el w1 g 21 | am not yielding.

MR. DEPUTY-SPEAKER: Shri Rupchand Pal, there is no time.
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"1) Payment of avoidable interest of Rs.3,95,122 from 26.1.1994 to 20.9.1997 by raising overdrasfts.

2) Discrepencies in the appointment of Dr. Ramijit Singh as Director, GIS, his pay fixation, payment of DA
in cash, irregular payment of Provident Fund contribution, foreign visits, outside visits without obtaining
approval of the competent authority.

3) Avoidable payment of Rs.95,000 to Prof. Kusum Datta Kevya by way of a wrong suspension.

4) Payment of retirement benefits to the employees in the absence of many pension schemes. "

Then there is a list of excess payments to various employees.

Af~raen oft, oY g6 a1 B N A H G A

SHRI RAMESH CHENNITHALA (MAVELIKARA): You are misleading the House.
DR. MURLI MANOHAR JOSHI: | am not misleading.

SHRI RAMESH CHENNITHALA : You are giving wrong information.

DR. MURLI MANOHAR JOSHI: Not the least. | am reading from the Auditor-General's Report. There has been a

misappropriation of the grant of Rs.550 lakh sanctioned for celebrating the 155" birth anniversary of Mahatma
Gandhi. This is what GIS has done and there are many such irregularities.
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SHRI SOMNATH CHATTERJEE : It has become an absolute joke. So ignorant are the Ministers! | do not know
why....(Interruptions)

S1. IRA HATR S @ S 9 8 L (FEyE)

SHRI SUDIP BANDYOPADHYAY : West Bengal has got the highest unemployment rate. It is correct. We
appreciate the hon. Minister. He is absolutely correct in saying this....(Interruptions)

SHRI SOMNATH CHATTERJEE : The Ministers have become ...*
DR. MURLI MANOHAR JOSHI: The whole of West Bengal has become a .*now....(Interruptions)

*Expunged as ordered by the Chair.
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SHRI RAMESH CHENNITHALA : Hon. Minister, this is the first time that the Delhi University's Selection Committee
had forwarded five names and your Ministry had returned them back....(Interruptions)

DR. MURLI MANOHAR JOSHI: I may tell you with all humility that five names were not recommended to us. | am not
supposed to divulge the names of the members. But | can tell you that be rest assured that five names were not
recommendeda€; (_araur)
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MR. SPEAKER: Mr. Minister, at 6 o'clock we have to take up the guillotine.
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MR. SPEAKER: You may send your remaining replies to the points raised by the hon. Members later.
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MR. SPEAKER: | shall now put all the cut motions moved to the Demands for Grants relating to the Ministry of
Human Resource Development to the vote of the House together unless any hon. Member desires that any of his
cut motions may be put separately.

...(Interruptions)

SHRI K.P. SINGH DEO (DHENKANAL): Mr. Speaker, Sir, | want my cut motion no.72 to be put to vote separately.
My cut motion reads:

"THAT THE DEMAND UNDER THE HEAD DEPARTMENT OF SECONDARY EDUCATION AND
HIGHER EDUCATION (PAGE 51) BE REDUCED TO RE.1."

[Failure of Government to implement Central Advisory Board's unanimous Report/Recommendation for making
physical education an integral part of general education in Government Schools and other Schools even 5 years
after its acceptance.] (72)

Sir, 1 would like to say that this was a Committee set up by the Government of India and it is a unanimous
recommendation given by this Committee in 1993, but it has not yet been implemented....(Interruptions)

MR. SPEAKER: | shall now put cut motion no.72 moved by Shri K.P. Singh Deo to the vote of the House.
The cut motion was put and negatived.
MR. SPEAKER: Shri G.M. Banatwalla — Not present.
I shall now put all the other cut motions, which have been moved, together to the vote of the House.
The cut motions were put and negatived.
MR. SPEAKER: The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the fourth column of the Order Paper, be granted to the President out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the

year ending the 315t day of March, 2001, in respect of the heads of demands entered in the second
column thereof, against Demand Nos. 50 to 52 relating to the Ministry of Human Resource Development.”

The motion was adopted.
18.04 hrs.

SHRI RUPCHAND PAL (HOOGLY): Mr. Speaker, Sir, before you move on to the guillotine, | would like to raise a
point of order.

MR. SPEAKER: What is your point of order?

SHRI RUPCHAND PAL : Sir, my point of order is that | have submitted cut motions relating to the Demands for
Grants of the Ministry of Public Distribution, Consumer Affairs and Food, demanding roll back of the withdrawal of
food subsidy.

Secondly, | have also submitted a cut motion relating to the Demands for Grants of the Ministry of Fertilisers



demanding roll back of the withdrawal of urea subsidy.

These are the two cut motions. ...(Interruptions) Let me read the procedure. ...(Interruptions) The cut motions in
respect of the Demands for Grants which are to be guillotined have not been circulated to the Members. They are
not being circulated. However, an advance copy of such cut motions is sent to the concerned Ministry/Department.
They have been sent to the concerned Ministry. We want to know the response of the Government....(Interruptions)

MR. SPEAKER: You are also aware of the Rules of Procedure.
...(Interruptions)

SHRI RUPCHAND PAL : The Standing Committee is a mini-Parliament. It unanimously recommended that there
should be a rollback in respect of food subsidy. ...(Interruptions)

MR. SPEAKER: There is an observation from the Chair.

...(Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Sir, | have also submitted cut motions. ...(Interruptions)
MR. SPEAKER: There is an observation from the Chair also. Please take your seats.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker, Sir, on the same point, we gave our cut motion on
fertilisers. We gave our cut motion on food subsidy. ...(Interruptions)

MR. SPEAKER: Let the Chair also clarify the position.
...(Interruptions)

MR. SPEAKER: Do you not want any clarification?

SHRI PRIYA RANJAN DASMUNSI : You must clarify the position.

We all abide your directions and decisions. ...(Interruptions) Earlier, the rule of the House was that the Standing
Committees were not there. ...(Interruptions)

Therefore, the Demands are not to be discussed if the time is not allotted and the guillotine hour is to come. Now,
that new provision has been made. ...(Interruptions) All the Demands are debated and discussed and scrutinised by
the respective Standing Committees. ...(Inferruptions)

MR. SPEAKER: Shri Dasmunsi, we have discussed the matter in the meeting of the Business Advisory Committee.
You are also aware of the Rules. But you are again raising the matter.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : All the Reports are adopted. ...( Interruptions) We do not find time to debate it.
...(Interruptions)

MR. SPEAKER: Let me clarify the position.
...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI : Was it put to the vote? That is our submission....(Interruptions)

MR. SPEAKER: Hon. Members, | have received a number of cut motions in respect of Demands for Grants which
are to be guillotined.

...(Interruptions)
MR. SPEAKER: Shri Acharia, please take your seat. You have raised your point.
SHRI BASU DEB ACHARIA (BANKURA): | have also submitted cut motions on the same point.
MR. SPEAKER: This is the ruling. Please take your seats.



SHRI BASU DEB ACHARIA : Sir, you first hear me.

SHRI RUPCHAND PAL : The Standing Committee has made a unanimous recommendation on rollback in respect
of food subsidy. ...(Interruptions) Let the Government respond to it. Otherwise, what is the utility of the Standing
committee?

SHRI BASU DEB ACHARIA : The Standing Committee is the mini-Parliament. ...(/nterruptions) The Standing
Committee has presented its Report. ...(Interruptions)

MR. SPEAKER: You are not listening to the ruling from the Chair. What is this?
SHRI RUPCHAND PAL : We are just seeking your protection, Sir.
SHRI RAJESH PILOT (DAUSA): Sir, you must listen to one very senior Member.
MR. SPEAKER: | have heard them also.
SHRI RAJESH PILOT : Sir, you are ruling out without listening to our problems.
MR. SPEAKER: You have not given the notice.
...(Interruptions)
SHRI RAJESH PILOT : | agree, Sir. This is a recommendation. It is regarding withdrawal of subsidy on fertilisers.
MR. SPEAKER: Shri Rupchand Pal has given the notice.
SHRI RAJESH PILOT : It is a recommendation of the Standing Committee. The Government should react to that.
SHRI BASU DEB ACHARIA : Sir, you listen to me also.
MR. SPEAKER: Shri Basu Deb Acharia, you have not given any notice. Shri Rupchand Pal has given the notice.
SHRI BASU DEB ACHARIA : | have submitted cut motion on the same point.
SHRI RAJESH PILOT : Sir, this is not correct. ...(Interruptions) What is the use of discussion?...(Interruptions)

MR. SPEAKER: | have received a number of cut motions in respect of Demands for Grants which are to be
guillotined. Under Rule 209(a), a Member giving notice of such a cut motion shall indicate in precise terms the
particulars of the policy which he proposes to discuss.

The cut motion is a form of initiating discussion on the Demands so that the attention of the House is drawn to the
matters specified in such a motion. The cut motions are thus allowed to be moved only if there is to be a proper
discussion on a particular Demand. In this session, the cut motions in respect of only the Demands for Grants
relating to the Ministries of Communications, Home Affairs and Human Resource Development were circulated
since they have alone come up for discussion by the House. As no time is available for discussion on the Demands
for Grants of the remaining Ministries, which have to be guillotined today, the cut motions pertaining to these
Ministries have neither been printed nor circulated. | have, therefore, disallowed these notices.

...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, this is a very important issue. We have always felt
that because of inadequacy of time, we cannot discuss all the Demands of different Ministries. Sometimes only one
Ministry's Demands have been discussed here in spite of our wishes. ...(Interruptions)

MR. SPEAKER: This time, we have discussed three Ministries.

SHRI SOMNATH CHATTERJEE : Sir, give me two minutes. There is no special charm in six o'clock. You can fix the
time.

This year, we have been able to find time for three Ministries, although adequate time might not be there. Certain
things have been done by the whole House with the hon. Speaker presiding over it, namely, composition of
standing committees. Because the House cannot discuss all of them, these committees, representing all sections of



the House, have been discussing. | am very happy to say that in the committees we do not function on a party
basis. That is the experience of all of us over the years. That is the glory of this parliamentary system and tradition.

By and large, on 99.9 per cent we have arrived at a decision, by discussion, unanimously. Now, certain issues have
been highlighted by these. | know that we cannot have an elaborate discussion here because the rules say that the
question must be put, what we call as guillotine rather an expressive term. Here one or two questions, which have
been mentioned very strongly by the parliamentary committees™ unanimous reports, are just being raised here. It is
not forbidden to do that. You are putting all questions, you shall put those questions also to vote. There are no
elaborate speeches...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): We discussed the issue on subsidy for eight hours. It is not that the House did not discuss
that...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | am prepared to abide by your decision, not by the red eyes of
anybody...(Interruptions)

MR. SPEAKER: Shri Somnath Chatterjee, tomorrow we are discussing the Finance Bill, you can raise it then.

SHRI PRAMOD MAHAJAN: Sir, we can discuss it in the Finance Bill also. Let us not create new
precedents...(/nterruptions)

SHRI SOMNATH CHATTERJEE : Sir, the question of principle cannot be decided one sided...( Interruptions) A
question of interpretation or constructional principle cannot be decided by what happened yesterday or what is
going to happen tomorrow. This is a question of principle. Either you say, "No, | shall not or you should allow us.™
Even Standing Committee is becoming a mockery...(Interruptions) All the unanimous recommendations of the
Standing Committees are not even taken note of...(Interruptions) Then why should anybody be in the Standing
Committees, | do not know? Unless the hon. Speaker is conscious about the position and importance of the
Standing Committee, let us abolish this system. Therefore, | am saying that at least allow one or two Members, who
want to mention their cut motions...(Interruptions)

MR. SPEAKER: You are a very senior Member, please understand.
SHRI SOMNATH CHATTERJEE : | am very sorry that you are not even prepared to listen to it...(Interruptions)
MR. SPEAKER: Now | shall put the Demands to the vote of the House.
...(Interruptions)
SHRI SOMNATH CHATTERJEE : Sir, we cannot participate in this and we are walking out in protest.
18.13 hrs
(At this stage, Shri Somnath Chatterjee and some other

hon. Members left the House.)
SHRI PRIYA RANJAN DASMUNSI : Sir, we cannot be a party to this. We also walk out in protest.
18.13 hrs

(At this stage, Shri Priya Ranjan Dasmunsi and some other

hon. Members left the House.)
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MR. SPEAKER: | shall now put the outstanding Demands for Grants relating to the Ministries/Departments to vote.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the fourth column of the Order Paper be granted to the President, out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the

year ending the 315! day of March, 2001, in respect of the heads of demands entered in the second
column thereof against:

1. Demand Nos. 1 to 4 relating to Ministry of Agriculture.

Demand Nos. 5 and 6 relating to Ministry of Chemicals and Fertilisers.

Demand No. 7 relating to Ministry of Civil Aviation.

Demand Nos. 8 to 10 relating to Ministry of Commerce and Industry.

Demand Nos. 14 and 15 relating to Ministry of Culture, Youth Affairs and Sports.
Demand Nos. 16 to 22 relating to Ministry of Defence.

Demand No. 23 relating to Department of Disinvestment.

Demand No. 24 relating to Ministry of Environment and Forests.
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Demand No. 25 relating to Ministry of External Affairs

—
=

Demand Nos. 26 to 28, 30 and 31, and 33 to 38 relating to Ministry of Finance.

—
—

. Demand Nos. 39 to 41 relating to Ministry of Consumer Affairs and Public Distribution.

—_
N

. Demand Nos. 42 to 44 relating to Ministry of Health and Family Welfare.

—_
[9%]

. Demand Nos. 53 and 54 relating to Ministry of Heavy Industries and Public Enterprises.

—_
-9

. Demand No. 55 relating to Ministry of Information and Broadcasting.

—
e

Demand No. 56 relating to Ministry of Information Technology.

—_
(o]

. Demand No. 57 relating to Ministry of Labour.

—_
-....J

. Demand Nos. 58, 59 and 61 relating to Ministry of Law, Justice and Company Affairs.

-
[00]

. Demand Nos. 62 and 63 relating to Ministry of Mines and Minerals.

-
[{e]

. Demand No. 64 relating to Ministry of Non-Conventional Energy Sources.

N
o

. Demand No. 65 relating to Ministry of Parliamentary Affairs.

N
—_

. Demand No. 66 relating to Ministry of Personnel, Public Grievances and Pensions.

N
N

. Demand No. 67 relating to Ministry of Petroleum and Natural Gas.

N
[9%]

. Demand No. 68 relating to Ministry of Planning.

e
I

. Demand No. 69 relating to Ministry of Power.

e
[$)]

. Demand Nos. 70 to 72 relating to Ministry of Rural Development.



26.
27.
28.
29.
30.
31.
32.
83
34.
35.
36.
37.
38.
39.
40.
41.
42.
43.

Demand Nos. 73 to 75 relating to Ministry of Science and Technology.

Demand No. 76 relating to Ministry of Small Scale Industries and Agro and Rural Industries.

Demand No. 77 relating to Ministry of Statistics and Programme Implementation.
Demand No. 78 relating to Ministry of Steel.

Demand Nos. 79 and 80 relating to Ministry of Surface Transport.

Demand No. 81 relating to Ministry of Textiles.

Demand No. 82 relating to Ministry of Tourism.

Demand No. 83 relating to Ministry of Tribal Affairs.

Demand Nos. 84 to 86 relating to Ministry of Urban Development.

Demand No. 87 relating to Ministry of Urban Employment and Poverty Alleviation.
Demand No. 88 relating to Ministry of Water Resources.

Demand No. 89 relating to Ministry of Social Justice and Empowerment.
Demand Nos. 90 and 91 relating to Department of Atomic Energy.

Demand No. 92 relating to Department of Ocean Development.

Demand No. 93 relating to Department of Space.

Demand No. 95 relating to Rajya Sabha.

Demand No. 96 relating to Lok Sabha.

Demand No. 98 relating to Secretariat of the Vice-President."



